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Govornmont of RBlaBthan

Dopartmont for Chlld Rlghta
Ityl0a. R.vortPsth. No.r K L. SoinlSlodlum, Mrnrarovar. Jrlpur

S. No F 22(7x4y{r.or.E.,z li .rlirrlu l\!lt\t /2o16t CZl2 C otto:. 1l-|-?-1c'

Notlncatlon

In pursuottce of thc rcconrmcndation madc by Rcgistmr Ccncral,
llon'blc Rajasthan tligh Court, Jodhpur, vidc letter No,RJS-Esst.B2
(v)4{2016/1310, dated l7-07-2020, the earlier notification of this dcparrmcnr

issued vide letter no.61470: dared 21.07.2020 is amendcd hcrewith. Thc Srate

Covemment hereby nrakes the additional appointment of the Judicial Oflicer Dr.
Saroj Sinwur Addl. Sr, C.J.. cum- ACMM No.6 Jaipul Mctropolitan-l as Principal
MBgistrBtc of Juvenile Justice Board (JJB) Jaipur-I in place of Smr. Ritu
Choudhary ACMM no.6, Jaipur Metropolilan-Il (earstwhile ACMM No.19, Iaipur

Meropolitan, Iaipur) constituted urder section 4 of the Juvcnilc Justice (Care and

Protection of Children) Act 2015. Dr. Saroj Sinwar shall hold this position in
&ddition to her existing duties..

This appointment has been made under powers conferred by scction 4(2)

of the Juvenile Justice (Care and Protection of Chiltlren) Act,2015. The Principal

Magistrate and JJB shall hold its sittings in the prenrises of Govemment

Observation Home as per the provisions of the Act and Rules made there under.
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Commlsslonsr & Spoclal Socrotary

s.NoF22(n(4)tu.ct,fr.//ff, cftr*d frgtu/2016/(2121-t183 Data: LW1*2
Copy fonrardod to the followlng for lnformatlon End nocossary actlon-' 1. Special Assi8tant to Hon'ble Mlnistsr, Soclal Justice and

EmpowermEnt D6partment, Governmont of Ralasthan, Secretariat, Jaipur
2. Special Asslstant to Hon'blo MlnlstEr, Law and Legal Affairs, Government of

Rajasthan, Secretariat, Jalpur
3. Sr. Deputy Secrotary, Chlef Secrolary, Ralasthan, Secretariat, Jaipur

T
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4. Privsto Sgcrot8ry, Additlonalchlel secrelary Homo DoPa(monl' Ra'aalhan

Secretarist, Jalpur
s. i.ir"iJ S**i"iy, Dlrector Gonerol ol Pollcs' Ralssthan' Lal Kothl' Jarpur'

i. pri*f" Secrete'ry. Principsl Sccroiary/soctolary Law/social Justic€ and
" ilff,o;;;i;;i"'tt'"1'i'' R"j""tt'"n' secretanal' Jaipur

?. ;;;;;A;;;'';o-n;ute nalisttran xish court' Jodhpur' 
" - -

; ;i;;;;;il;ilsration1, non'ure Ralasrhan HEh court Jodhpur'

;. ;ift;;H;;i;;benaial or Porrce' 6rvir Rishts' Lar Kothi' Jaipur

f #*"ffi 1',"iry,?ffi1"":ji""uBier#"{iri*:i[i:l:;:t,:*l
Execriwa Omcer, Rajasthan sli
Jeiour 

mission for Protection for child Rights'
l2.Secretary, Rajasthan State Com

,r.*ti'.L, 
""cr"tary. 

Raiasthan.slate Legal services Authority' Jaipur

ii.'6ir"t ot,hrp"ttan stbte Judicial ecademv' Jodhpur

15. All Distdct and Session Judge" " '
rK All chief Judicial Magislrates " '

i;:ri; ;;;;;'v, DistriciLesal services Authoritv " "
I R All concemed Judicial Officers " " "
zo. efi Ct rirp".""' Child Welfare Committees " " " "" " .''

ii. r,li ueriers, .luvenile Justice Boards " " "" " " '

A.fii iilffiruth"ies and chairpersons' District child Protection

Uni1........-...
,s.;,ilii;rrrtr'borrissioner of Police/superintendenls of Police" "'
il. Superinti''taenf Covemment Central Press, Jaipur

ii. n"[ir"G om"itpeputv Dkector, lcPS/ Deputy Director' SARA'

Depa ment for Chlld Rights, Rajasthan, Jaipur
26. AliAssislant Direclor, Dlstrict Child Protection Units"" '
27. A[ SupBrint€ndentB ot Govt. ObsaNation and Children Homa

(Boys/Girl8)
29. Guard Flle.

+,,,\
commlssloner & Spsclal secretary

RAJASTHAN HIGH COURT, JODHPUR

No.RJS-Estt,B2(y) ITP l2412016l3O44 Date:23.O7.2O2O
Copy forwarded to the follo!,,ing For information and necessary action:-

1, P.S. to All Hon'ble ludges at lodhpur.
2. The Reglstrar Genera l/Registrar(Vi9. )/(Ad m n. )/( Ru les)/(Class. ) /(Exaft. ),/OSD( F&l )/

(Judicial) Ralasthan High Court, lodhpur and Reg'strar hq. At Delhi,
3. The Registrar-Cum-Princrpal Secretary to Hon'ble the Chief lustice, Rajasthan Hrgh

Court, Jodhpur/ Bench, larpur.
4. The Reglstrar(Admn.), Raiasthan Hrgh Court Bench, Jaipur with the request to drstrlbutc

the copies of this order to all the Hon'ble ludges sitting at Jaipur through P.S., Member
Secretary, Rajasthan State Legal Services Authority and all the ludicia Officers posted
in the Registry at laipur Bench, .ldrpur.

5. Dr. Saroi Sinwar, Addl. Sr.Cl-Cum-ACMM No.5, larpur Metropolrtan-l/Pnnc pal
Magistrates, Juvenile Justice Board, Jaipur-I-

6. District & Sessions ludges, laipur Metropolitan-I & II with the reqLrest to serve/circulatc
the copy of this order to the concerned Courts/Officers/Treasury Officers as per direcLion
issued vide this office letter No L7O22 dated 08,10.2015.

7. The Director, Rajasthan State ludrcial Academy, Jodhpur.
8. RIS-Estt. Section/Confidential Section/Statistics Sectron/ General Section/ Subordinate

Courts(Estt.) Section/ RIS Leave Clerk/ Building Side/ Computer Cell.
9. A.O.J., Classification Sectlon (Website), Rajasthan High Court, l ench, Ja ipu r

REGI {four.r.1


